
• 7• • I'' ' ,. ". •, 

VAISA. HA 19,1907 (SAKA) 190 

(c) Non-availability of A. C. coaches. 

tntrodaction of a Shuttle Train Between 
Nagpar and Badnera 

5920 SHRI BANWARI LAL 
PUROHiT : \Vjll the Minister of 
RAILWAYS be pleased to slate : 

(a) whether details of the new 
trains likely to be started in Maha-
rashtra State during the year J 985~86 ; 

(b~ whether the people of Nagpur 
district of Maharashtra are continuousJy 
demandin~ for introduction of a new 
shuttle train between Nagpur and 
Badnera ; 

( c \ if so, whether the proposal f~r 
introduction of a new shuttle traJn 
betw..:li!n Nagpur and Badoera is 
under ~onliidcration ; and 

{d) if so., when a- ftnal decision is 
likdy to be taken thereon ? 

THE MINISTER OF STATE IN 
TI-lE -MINISTRY OP RAfLWA·YS 
(SHRI MADHAVRAO SCf·N·DIA) ·: (a) 
The new tra;ns introduced from 1.5.19~5 
have already been published in the May, 
1985 t·ime table. -'Other ·train to be 
introduced will be finalised before issu-
ing the Oct.' 85 time table. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) Does not arise. 

Inclusion of New Items oF Work 'For 
Health Programme of Rural Areas 

During Seventh. Plan and Allocation of 
Malta rashtra 

5921. SHRI BALASAHEB VIKHE 
PATIU :' Wtll tbe MrnJs·ter of HEALTH 

. ·AND FAMILY WELFARE be pleased 
to state : 

'(.tl)• ·~ether new111tms of work have 
·"been· included in the ·health pro'!rld11me 
,, 1'0.[-,the .. r.uraJ a .. .-eat durins. S~venth Plan 

Period and if so, the details thereof; 

(b) the itemt earmarked for Maba· 
rashtra; 

(c) tl1c total financial a!focation 
envisaged for the new plans; and 

(d) the financial aJJoca tioo n1ade 
far Maharashtra fof 1985-86 for the new 
items of work 1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALT'H 
(SHRI YOGENDRA MAKWANA) : 
(a) No new item of health prog. 
ramme in rura I areas is proposed during 
the 7th Five Year Plan. The strategy 
laid down in the Sixth Five Year Plan 
is proposed . to be followed dunng the: 
7th Five Year Plan. 

(b) to (d) Question does not acise. 

{ Tra11sl at ionJ 

Railway Accidtat N-ear Chare1aoo Railwar 
Station, South East~rn· Railway Go 

16-8-1984 

5922. SHRI MOHANLAL JHlKRAM 
will the M~niater of RAILWAYS be 
pleased to state : 

(a) whether an accident look ,place 
on 16 August, 1984 oear Charegaon 
Railway Station on the metre-gau1e fine 
on South-Eastern Railw~y; 

· (b) if: to. the details of the cause of 
tbe ace i dent; 

(c) the number of persons kiJied and 
injuted as • result of tbis accident ·and 
the amount · and ··form of assistance 
provided by tlle Department; 

(d) whether the then Railway Mini• 
ster· had triiriself \isitod the site of. the 
.. ccident; and 

{e) i r 80, the ·obs~r\ra tions made by 
him a·bct ' the details -of fhe assurance 
aiven 'by him to the people ? 

THE MINISTER OF STATE 
IN THE MINtSTRY' OP· RAILWAYS 
(SHRI · MADRAVR.Ao·- SCINDIA) ; 
(a) Yes, ·Sir. \O'n t 6th · Auaust. 1984, 4 
G .. J.. JabaJpur Gondi• passenger traio 
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m~t with an accident at Bridge No. 62 
between Cbaregeon and Samnapur 
Stations on Jabai~Jur Gondia Narrow 
Gauge section of South Eastern Railway. 

(b) According to the findings of the 
Commissioner of Railway Safety,. South 
Eastern Circle, who held a sratulory 
inquiry, this accident was caused prima-
rily due to the washing away uf Bddge 
No. 62 and breaching of the railway 
embankment in the approaches to the 
bridge hy the sudden and unprecedented 
flood from intense rainfall in the 
catchment. 

(c) In this accident, 112 persons 
lost their Jives, 39 suffered grivous 1 OJU· 

ries and 37 simrle injuries. Ex gratia 
payment of Rs. 1000 wa!l made to the 
next of kin of the persons who lost 
their Jives, Rs. 750 to those who suffered 
grievous injuries and Rs. 250 to those 
of Rs 33 Jakbs 'has so far been made to 
those who suffcrrd simple Jnjuries. 
Besides compensationthe next so kin of 
the persons who Jost their Jives and Rs. 
2.57 lakhs to those who suffered injuries. 

(d) & (e) The then Minister of 
RaiJways visited the site of the accident 
on 18.8.84 and made the foflow1ng 
announcements : 

i) A thorough survey of all bridge~., 

culverts, crossings, and a~sess-

tnent of requirements of 
die~el engines, coaches and wagons 
by rt separate Divisional Railway 
Manager. 

ii) A drive for replacement of st~ arn 
engine by diesel e,ngi ne and com-
pletes renovation/replacement of 
coaching stock. 

iii) Immediate appointmenl of ad hoc 
Claims Commissioner. 

i•) Setting up of area control offices 
at Mainpur and Jabalpur and 
emergency control offices at 
Balaghat. 

v) Immediate inspection of aJJ Narrow 
Gauae Jines on South Eastern 
Railway by General :Menaaer. 

iv) Immediate stoppage of all narrow 
gauge operations till weather 
conditions improv~d. Railways 
should maintain a liaison with 
Meteorofogica I Department to 
~tPp train service when weaLher 
conditions are not favourable. 

vii) As a part of compensation, Rs. 
10.000 be paid immediately to the 
next of kin of identifiable 
deceased. 

viii) Repairs to bridges and track to be 
undertaken on war footing. 

ix) Setting up of en1ergency controt 
rooms at Na~pur and JabaJpur 
for 1urnishing information pertai-
ning to rhe injured and their 
progress. 

[Eng I i 3 h) 

Reservation of sfates for Scheduled 
Castes iScheduled Tribes in Kendriya 

Vidyalayas 

5923. SHRI MANVENDRA SINGH 
Will the Minister of EDUCATION be 
pleased to state ; 

(a) precentage of reservation for 
candidate' beJon8ing to Scheduled 
Castes/Scheduled Tribes for admission 
in Kendriya VidyaJayas ; 

(b) whether adequate students be-
longing to these communities, according 
to their reserved quota are available 
for admission ; 

(c) if so, details for Kendriya 
Vidyalayas in De1hi region ; 

(d) if not, the details of the Ke~~t
driya VidyaJayas where adequate stu-
dents of these communities were ool 
available during the la~t year ; and -

(e) what efforts made/proposed to 
be made to give admission to candidates 
of these communiti~s during the current 
academic year 1985-86 ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT)·: (a) to (e) J,./o 
and 7 1/2 «y0 of the fresh admiuloM in 




